IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 08.04.2025

Case No.

1 |p BATIA 28527/2025|08.04.2025 |CRP/6/2025 |7 | v
2 |D K NAIK  [28531/2025(08.04.2025 |CRP/3/2025 |7 | o
3 |U CHHOTRAY [28532/2025|08.04.2025 |[WP(C)/10574/2022 |7 | SR
4 |s pas 28533/202508.04.2025 [WP(C)/7767/2025 |7 | SR
5 M PANDA 28535/202508.04.2025 [WP(C)/24900/2024 |7 | SR
‘6 s pATHY ‘28536/2025‘08.04.2025 TRPCRL/84/2019 ‘7 ‘ ‘U ‘
7 |oHLC 128538/2025|08.04.2025 |CRLA/680/2016 |7 | SR
'8 |J D MUDULI |28540/2025|08.04.2025 [WP(C)/6457/2025 |7 | SR
9 |A PATRA 28541/202508.04.2025 |WP(C)/2831/2016 |7 | SR
10 |R K BARIK |28543/2025(08.04.2025 |WP(C)/4809/2019 |7 | v
11 |J D MUDULI |28544/2025(08.04.2025 |SA/395/1999 |7 | v
‘12 N TGRALT ‘28545/2025‘08.04.2025 CONTC/1089/2025 ‘10 ‘ ‘c ‘
13 |J P KAR 28549/202508.04.2025 |CRLMC/2281/2018 |7 | v
14 |TK NAYAK  |28554/2025|08.04.2025 |[WP(C)/8500/2025 |10 | c |
15 |s SAMAL 128555/202508.04.2025 [BLAPL/12814/2024 |7 | v
16 |S BARIK 128557/202508.04.2025 |CRLREV/513/2023 |7 | v
17 |DK SAHU 28558/202508.04.2025 |[WP(C)/4136/2025 |10 | c |
18 |D K MOHANTY [28559/2025(08.04.2025 |FAO/532/2019 |7 | v
19 |D K MOHANTY [28560/2025|08.04.2025 |[WP(C)/39316/2021 |7 | o
20 |P K SWAIN |28561/2025(08.04.2025 |WP(C)/9100/2025 |7 | U
21 |P K BARIK |28562/2025(08.04.2025 |CMP/116/2020 |7 | o
22 |TK NAYAK  |28569/2025|08.04.2025 |[WP(C)/7302/2025 |10 | c |
23 |TK NAYAK  |28578/2025|08.04.2025 |WP(C)/3183/2025 |10 | c |
24 |B SAHOO 28588/202508.04.2025 |[WP(C)/10081/2012 |10 | c |
25 |B SAHOO 28592/202508.04.2025 |[WP(C)/10082/2012 |10 | c |
‘26 onpa T TOHAN 28600/2025‘08.04.2025 WP (C) /9430/2025 ‘10 ‘ ‘c ‘
27 |S MOHARANA [28606/2025|08.04.2025 |WP(C)/3373/2025 |10 | c |
28 |P BASTIA  |28609/2025|08.04.2025 |WP(C)/3377/2025 |10 | c |
29 |R C MALLICK |28620/2025|08.04.2025 |FAO/869/2018 |7 | o
30 |A SWAIN 128621/2025(08.04.2025 |FA0/191/2018 |7 | o




31 |P BEHERA  |28623/2025(08.04.2025 |RSA/218/2003 |7 | v
32 |M S MALLICK|28624/2025(08.04.2025 |WP(C)/7135/2025 |7 | v
33 |P BEHERA  [28625/2025(08.04.2025 |CMAPL/308/2006 |7 | v
34 |s SAMAL 128646/2025(08.04.2025 |WP(C)/14411/2018 |7 | v
35 |K SAHOO 128647/2025(08.04.2025 |MACA/974/2023 |7 | v
36 |P K MISHRA [28648/2025(08.04.2025 |FA/378/1982 |7 | v
37 |J P KAR 128649/2025(08.04.2025 |ABLAPL/3712/2025 |7 | v
38 |s D JENA  [28650/2025(08.04.2025 |WP(C)/8897/2014 |7 | u |
39 amapror  |28651/202508.04.2025 WP (C)/36761/2023 |7 U
40 |0 inno;  28652/202508.04.2025 (WP (C)/36749/2023 |7 U
41 |0 e |28654/2025(08.04.2025 (WP (C)/36755/2023 |7 U
12 P hor | |28655/2025(08.04.2025 (WP (C)/36758/2023 |7 U
143 |P NAYAK 128656/2025(08.04.2025 |SA/192/1977 |7 | o
44 |S MALLICK |28657/2025|08.04.2025 [WP(C)/6186/2025 |7 | o
45 K DAS 28658/2025/08.04.2025 |ABLAPL/9337/2022 |7 | N
146 |G S MOHANTY [28659/2025(08.04.2025 |ABLAPL/3690/2025 |7 | N
47 R NAYAK 28661/2025(08.04.2025 [RSA/424/2004 |7 | o
48 |P NAYAK 28662/2025/08.04.2025 [WP(C)/5398/2025 |7 | N
149 |s K MOHANTY [28665/2025(08.04.2025 [WP(C)/12768/2024 |7 | CE
50 |D sSAMAL 28667/2025/08.04.2025 |ABLAPL/3678/2025 |10 | c
51 |SK SUNDARA [28668/2025(08.04.2025 |ABLAPL/9048/2024 |10 | c
52 |S PARDHI  [28686/2025(08.04.2025 |TRP(C)/362/2024 |10 | c
53 |P. R. NAYAK|28702/2025(08.04.2025 |TRP(C)/110/2024 |10 | c
54 |H.K.DASH  [28710/2025(08.04.2025 |TRP(C)/346/2024 |10 | c |
55 |M.D.BISWAL [28712/2025|08.04.2025 |TRP(C)/276/2024 |10 | c |
56 |M.K.SWAIN |28714/2025|08.04.2025 |TRP(C)/13/2025 0| c |
57 |T.K.JENA  |28716/2025|08.04.2025 |TRPCRL/14/2025 0| c |
58 |N.C.SINHA [28722/2025|08.04.2025 |CRLA/981/2024 0| c |
59 |M NAIK 128739/202508.04.2025 |WP(C)/4951/2025 |7 | v
60 |A DAS 128743/2025(08.04.2025 |[BLAPL/8350/2024 |10 | c |
IMANAS ' ' ' ‘ ‘
61 |[RANJAN 28753/2025(08.04.2025 |ABLAPL/11859/2019 |7 U
SAHOO
62 |LD SAHU 128757/2025/08.04.2025 |BLAPL/12965/2024 |10 | c |
63 |P K DAS 128760/2025(08.04.2025 |WP(C)/4632/2003 |10 | c |
64 |AK MISHRA |28761/2025(08.04.2025 |BLAPL/11182/2024 |10 | c |
65 |B DAS 128762/2025(08.04.2025 |[WP(C)/4632/2003 |10 | c |
66 | +28774/2025 08.04.2025  |ARBA/28/2022 10 c
67 |ooooMFBT T 196775/2025(08.04.2025  |CRLMP/344/2025 10 c
68 |SK DWIVEDY |28776/2025|08.04.2025 |ARBA/28/2022 110 | c |
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70 |P PANDA 128789/2025/08.04.2025  |[WPC (OAC) /4792/2016 |10 | c |
71 |B.MAHALI  [28792/2025(08.04.2025 |MACA/464/2024 0 | c |
72 |B DAS 128793/2025(08.04.2025 |[WP(C)/6451/2025 |10 | c |
73 |P K JENA  [28795/2025(08.04.2025 |[WP(C)/9551/2025 |10 | c |
74 |S.SWAIN 128796/2025(08.04.2025 |MACA/968/2023 0| c |
75 |P K JENA  [28797/2025(08.04.2025 |[WP(C)/9538/2025 |10 | c |
76 |P K JENA  |28799/2025(08.04.2025 [WP(C)/9542/2025 |10 | c |
77 |s K RATH  [28800/2025(08.04.2025 [WP(C)/9026/2025 |10 | c |
78 |J.DEHURY  [28802/2025/08.04.2025 |MACA/491/2024 0| c |
79 |s K RATH  [28803/2025(08.04.2025 |[WP(C)/9028/2025 |10 | c |
80 |S K RATH  [28804/2025(08.04.2025 [WP(C)/5982/2025 |10 | c |
81 |S K RATH  |28806/2025|08.04.2025 |[WP(C)/9024/2025 |10 | c |
82 |P.K.LENKA |28808/2025|08.04.2025 |[MACA/34/2022 0 | c
83 |P K JENA  |28810/2025|08.04.2025 [WP(C)/9435/2025 |10 | c |
84 |B.K.SWAIN |28811/2025|08.04.2025 |FAO/935/2018 0 | c |
85 |P K JENA  |28812/2025|08.04.2025 |WP(C)/9453/2025 |10 | c |
86 |P.K.JENA  |28813/2025(08.04.2025 |WP(C)/9462/2025 |10 | c |
87 |B.K. SWAIN |28815/2025(08.04.2025 [WP(C)/9121/2025 |10 | c |
88 |P.K.JENA  |28816/2025|08.04.2025 |WP(C)/9460/2025 |10 | c |
89 |P K LENKA |28817/2025|08.04.2025 [WP(C)/28928/2020 |10 | c |
90 |P.K.JENA  |28818/2025|08.04.2025 [WP(C)/4497/2025 |10 | c |
91 |U P BAG 28819/202508.04.2025 |WP(C)/28928/2020 |10 | c
92 |T SWAIN 28820/202508.04.2025 |[WP(C)/8522/2025 |10 | c
93 |P.K.JENA  [28821/2025(08.04.2025 [WP(C)/9465/2025 |10 | c
94 |P.K.JENA  [28822/2025(08.04.2025 [WP(C)/9466/2025 |10 | c
95 |P.K.JENA  [28823/2025(08.04.2025 [WP(C)/9489/2025 |10 | c
96 |P.BASTIA  [28829/2025(08.04.2025 [WP(C)/11189/2011 [10 | c
| | | | |Total |837
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